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.. 8gplicant,

1., The Chief Cperating Manager,
SC Rly, Rail Nilayam,

Sec'bad,

2. The Divl,

Rly.Manager,

SC Rly, Guntwgal.

3. The Sr.Divl,Cperating Surdt.,
sc Rly, Cuntakal,

Ceunsel fer

Cauncel for

CCRAM: -~

THE HCON'BLE

THE HON'BLE

. .Respencent s,

Mr.8,Ramakricshna Rase fér

the applicant Mr.F.Rama Rae g

the respondents : Mr,J.R.Gepala Rae, SC

SHRTI R. RANGARAJAN : MEMBER (ADMN.)

ZHRI BLS.JAI TARAMESHWAR : MEMBER (JUDL.)

Ear‘Rlys.
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CRAL (RDER (PER HCN'BLE SHRT R. RANGARAJAN : MEMBER {AGHMN.)

. ] fer Mr.P.Rama Rale,
negrd Mr.S,Ramakrishna R3¢/ lesrned ceunsell for the

spplicant srd Mr, J.R.Gepal Rae, learned counsel faor the respondents,
2. _ The applicant ir this OA while working as S{atien
Master was remeved frem service. His sppeal and Keview petitiaen
were alse rejected, Hence he has filed this OA fer setting aside
the orders ¢f removal and other erders of appeilate authorjity asnd
reviewing autherity and fer @ censequentisl directicn tc reinstate
him intec service,
3. When the OA was taken up fer hearing the learned
coeunsel for the applicant submitted that he wdll appreach 4he
General Manager by filingi%ercy retitien fer censidering hils case

for reinstatement, Herce, he is withdrawino this CA. He rkouested

for liberty tc be given te the applicent fer filing mercy pétitien.

He slse requested that the Tribunal may reccmmend his cese for
sympethetic censideraticn by the General Maneger,
4, In view ¢f what is stated sbeve the OA is dispesed of.
The aspplicant is st liberty t¢ appreach the Gereral Manager by filing~
2 mercy petitien, As the applicant gubmits thét he is very peer
anc hébsurvmvig}aepends &n hislﬁg;k*;; the General Manager mby
consider his mercy petiti@n a bit sympatheticszlly in accerdance

with law. Ne cecsts,

!

2 S ., JBI FARAMESHV AR) (R. RANGARAJAN)

#’/’,/,/”’MEMBER(JUDL.) MEMBER ( ADMN. )
| 3.“%
. Dated : The 3rd Sept, 1998.
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1. The Chi=f Operating Manager, South Central Railuay,
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Bv—fpe—eopy_tn Ap.P.RanaRao, Advocate, TAT,Hyderabad,

a8
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iilnilayam, 5 cunderabad.

ha Divisional Aailuay Manager, South Central Railuay,
intakal,

e Senior Oivisiomal Opasrating Superintendent,
nuth Central fallway, Guntakal,

\/’;

copy to FMr.d.R.Gopal Bao, SC for Rallways, CiaT,Hyderabad,

dne copy to D.8(A),CAT,Hyderabad,”

duplicate’ copy.
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